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to malpractices, financial. irregulari-
ties and shortage of funds; 

(,b) whether it is also a fact that 
the club was proposed to be shifted 
from Barrackpore to Behala for the 
sake of economy and construction of 
runways and hangars was started there " 
in 1950, but the transfer could not be 
given effect to due to the objections of 
some of the office bearers; 

(c) whether Government took any 
step at any time i'n the past to save 
the club from abolition and find out 
the causes of malpractices and financial 
irregularities; and 

(d) if so, what were those steps and 
what was the result? 

The Deputy Mlnlster in the MJnistry 
of Transport aDd Communications 
(Shri Bhagavati): (a) As far as Gov-
ernment are aware, there is no pro-
posal under consideration, to abolish 
the Bengal Flying Club. 

(b) Yes, Sir, it was proposed to shift 
the Club from Barrackpore to Behala 
on operational grounds. Government 
is not aware of any objection from 
the office bearers of the ClJUb to its 
shifting to Behala. The constnlction 
work at Behala was started only in 
1959. The airfield is nearing comple-
tion and may be ready for operations 
after electricity and water supply have 
been made avaHable. 

(c) Certain irregularities in the 
affairs of this Club came to the notice 
of Government in the past, when 
necessary steps were taken to remedy 
the position. 

(d) In the year 1950-51, Govern-
ment came to know o! mis-ma'nage-
ment and financial irregularities done 
at the ClUb. An officer of the Civil 
Aviation Department was specially 
deputed to check the Club's accounts 
on the spot and to investigate into the 
affairs of he Club. His investigation 
revealed that the then Preside:lt of the 
ebb was mainly responsible for these 
irregularities.. A special Committee 
Meeting of the Cl,ub was thereafter 
arranged and the President of the Club 11''' persuaded to resign from his po8t. 

A new Managing Committee was ap.-
pointed. 

2. In the year 1955-56, certain finan-
cial irregularities were noticed by an 
officer of the Civil Aviation Depart-
ment during the course of his inspec-
tion o! the Club. These were imme-
diately brought to the notice of the 
Managing Committee of the Club and 
they were directed to remove these ir-
regularities and organise the Club 
properly. Payment of subsidy to the 
Club was also withheld for some time, 
btlt was released after the Club show-
ed improvement. 

3. ln 1960-61, some irregularities in 
regard to the working of this Club 
came to notice, An officer of the Civil 
Aviation Department was specially 
deputed to investigate into the affairs 
of the Club. His investigation has 
revealed certain financial irregulari-
ties and fictitious logging of flying 
hours. Steps are now being taken, in 
consultation with the State Govern-
ment, to re-organise the Club and pro-
vide for necessary safeguards against 
repetition of any financial irreguaritlell 
in future. 

Family PlanD1ng 

1237. Shri Vishwa Nath Pandey: Will 
the Minister of Health be pleased to 
itate: 

(a) the steps that have been taken 
to associate village Panchayats in the 
work of family planning; and 

(b) what arrangements have been 
made for distribution of contracep-
tives and literature on family plan-
ning at village level? 

The Minister of Health (Dr. Sushi!a 
Nayar): (a) and (b). Family Plan-
ning Orientation Camps each- of three 
days' duration are held specially for 
lay people and village group leaders 
to create a backit"ound of acceptance 
of the family planning programme in 
the rural areas. Family Planning 
lervices are now being provided at 
every primary health centre and also 
three sub-centres attached to each 
primary health centre. Contracep-
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lives are distributed free to all in the 
rural areas irrespectiTe of the income 
of the individual. Literature on 
!am.ily planniIl£ is also supplied to 
each centre set up under the family 
planning programme. 
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C.B.S. Scheme in Delhi 
1%39. Shri JaPe... SUtgh Siddhaati: 

Will the Minister ot Health be pleased 
to state: 

(a) whether a large number of 
Central Government employees are 
residing in Bahadurgarh, a suburb of 
Delhi in Rohtak District; 

(b) whether it is a fact that these 
employees do not enjoy the benefits of 
Contributory Health Service Scheme 
and if so, when Government intend to 
extend this Scheme to this area; and 

(c) if not, what alternative medical 
facilities are proposed to be provided 
Cor these employees keeping in vielO 
the tact that the civil dispensary of 
that place is not well equipped? 

The Minister ot Health (Dr. SushDa 
Na1"ar): (a) to (c). Bahadurgarh is 
lituated at a distance of about 18 
miles from Delhi and is outside the 
jurisdiction of the Union Territory of 
Delhi It is understood that a bout 
1,000 Central Government employees 
are residine in Bahadurgarh. Since 
It has not yet been possible to extend 
the C.H.S. Scheme to Central Gov-
ernment employees residing in places 
like Shahdara, Gandhi Nagar etc. 
which faU within the territorial juris-
diction ot the Union Territory of 
Delhi, there is little prospect of the 
Scheme be\ni1 extended to places out-
side Delhi. like Bahadurearh, in the 
near future. 

The Government of Punjab is pri-
marily responsible for the provision 
of madical facilities to the residents 
of Bahadurgarh. 

Tibbia Medieal ColleR'e, Delhi 

lUO. Shri JaPe"- Singh 81A1dJaaDU: 
Will the Minister of Health be pleased 
to IItate: 

(a) whether Government propose to 
take over Tibbia College of New Delhi 
under Maulana Azad Medical College; 

(b) what steps have been taken to 
Improve Ayurvedic system of Medicine 
in India; 

(c) whether it will not be possible 
for Government to allow the degree 
holders from Tibbia CoUeee to com-
plete condensed course of one year in 
M.B.B.S. DeIh1; 




